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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.11.2021 (TUESDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
    

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Competition App. 

(AT) No. 13 of 

2017 

 

Vinod Kumar Gupta 

Vs. 

Competition Commission of India& 

Anr. 

 

Prakhar Gupta Kunal Sharma  

(R-CCI) 

YamanVerma 

TejasKaria-R2 

2.  Competition App. 

(AT) No. 12 of 

2018 

Karam Chand Thapar& Bros. (Coal 

Sales) Ltd.  

Vs. CCI &Ors.  

 
With 

Aishwarya 

Gopalkrishnan, 

Neelambera 

Sandeepan 

Samar Bansal-CCI 

M.M. Sharma-R2 

K.K. Sharma-R-3 

3.  Competition App. 

(AT) No. 13 of 

2018 

Naresh Kumar & Co. Pvt. Ltd.  

Vs.  

CCI &Ors.  

 
With 

Nitin Nair Samar Bansal-CCI 

M.M. Sharma-R2 

K.K. Sharma-R-3 

4.  Competition App. 

(AT) No. 14 of 

2018 

Nair Coal Services Pvt. Ltd.  

Vs.  

CCI & Ors. 

 

Ankita Chaudhary 

Rathi 

Samar Bansal-CCI 

M.M. Sharma-R2 

K.K. Sharma-R- 

5.  Competition App. 

(AT) No. 17 of 

2018 
 

Matrimony.com Ltd. 

Vs. 

CCI &Ors. 

 
 

With 

Naval Chopra Neha Mishra (R-

CCI) 

 

6.  Competition App. 

(AT) No. 18 of 

2018 

 

Google LLC. & Ors. 

Vs. 

CCI &Ors. 

Ravisekhar Nair Neha Mishra (R-

CCI) 

Rajsekhar Rao (R-2) 

7.  Competition App. 

(AT) No. 79 of 

2018 

 

Hyundai Motor India Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 

Amitabh Kumar Neha Mishra 

8.  Competition App. 

(AT) No. 22 of 

2019 

 

General Motors India Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Anand S. Pathak Neha Mishra 

  



2 
 

 

9.  Competition App. 

(AT) No. 48 of 

2019 

 

Beach Minerals Producers Association 

& Ors. 

Vs. 

Government of India & Ors. 

 

G. Balaji Bulbuli Richong 

Aditi Sharma-R3 

10.  Competition App. 

(AT) No. 112 of 

2019 
 
 

Manjeet Plastic Industries  

Vs. 

Competition Commission of India & Ors. 

Purnima Malik Niti Richhariya 

11.  Competition. App. 

(AT) No. 09 of 

2020 

 

Pankaj Gupta 

Vs. 

Secretary, Competition Commission of 

India & Ors. 

 

Rabin Majumdar   

12.  Competition App. 

(AT) No.10 of 

2020 

 

Chetan G Pathare 

Vs. 

Nagrik Chetna Manch & Ors. 

Kush Chaturvedi  

 

   For Admission (Fresh Case) 

13.  Competition App. 

(AT) No. 14 of 

2021 

 

 

Grasim Industries Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Nisha Kaur Uberoi   

 

   For Admission (After Notice) 

14.  Comp. App. (AT) 

(Ins) No. 711 of 

2021 

Regional Provident Fund Commissioner 

(EPFO) Through, Regional PF 

Commissioner – II (Legal) 

Vs. 

Kuldeep Bassi (Resolution Professional) 

& Anr. 

 
 

Chakradhar Panda Mahima Singh 

Savar Mahajan-R1 

Shatrajit Banerji-R2 

 

15.  Comp. App. (AT) 

(Ins) No. 821 of 

2021 

 

Namdeo Ramchandra Patil & Anr. 

Vs. 

Vishal Ghisulal Jain 

Resolution Professional & Anr 

 

Jitender Chaudhary   

16.  Comp. App. (AT) 

(Ins) No. 849 of 

2021 

 

SICOM Ltd. & Anr. 

Vs. 

Kitply Industries Ltd. & Ors. 

 

Stuti Sharma  Sanjay Bhatt 

Karan Kohli-R1 

17.  Comp. App. (AT)  

No. 52 of 2021 

Richa Gupta & Ors. 

Vs. 

Hotel Zodiac Pvt. Ltd. & Ors. 

 
 

Manisha Chaudhary Pradeep Kumar-R1, 

Krishna Kumar-R2 

& R3 

18.  Competition App. 

(AT) No. 10 of 

2021 
 

Chief Materials Manager, Eastern 

Railway 

Vs. 

BIC Auto Pvt. Ltd. & Ors. 

 

Rashmi Malhotra  
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   For Hearing 

19.  Comp. App. (AT) 

(Ins) No. 146 of 

2020 
 

(PH) 

 

Dr. P. Mahalingam 

Vs. 

Muthoot Fincorp Ltd. & Ors. 

 
 

With 
 

Saurabh Kalia Gautam Swarup 

Gunjan Jindal-R1 

WF Moses 

R. Venkata Vardhan 

Kartikeya Asthana-R3 

20.  Comp. App. (AT) 

(Ins) No. 1121 of 

2020 
 

(PH) 
 

P. Mahalingam 

Vs. 

Muthoot Fincorp Ltd. & Ors. 

 

Saurabh Kalia  Gunjan Jindal 

Gautam Swaroop-R1 

Anirudh Wadhwa 

Aparajito Sen 

Kartikeya Asthana-R3 

21.  Comp. App. (AT) 

(Ins) No. 454 of 

2021  
 

(PH) 

63 Moons Technologies Ltd. 

Vs. 

The Administrator, Dewan Housing 

Finance Corporation Ltd. & Ors.  
 

With 
 

Misha Rohatgi 

Mohta 

Liz Mathew 

Sonali Jain 

Rohan 

Rajadhyaksha-R1 

Ashish Dholakia-R2 

Raunak Dhillon-R3 

22.  Comp. App. (AT) 

(Ins) No. 455 of 

2021  
 

(PH) 

63 Moons Technologies Ltd. 

Vs. 

The Administrator, Dewan Housing 

Finance Corporation Ltd. & Ors.  

 

With 

Misha Rohatgi 

Mohta  

Liz Mathew 

Sonali Jain-R1 

Ashish Dholakia-R2 

Aditya Marwah-R3 

23.  Comp. App. (AT) 

(Ins) No. 750 of 

2021  

 

 

Roopjyot Engineering Pvt. Ltd. & Ors. 

Vs. 

The Administrator of Dewan Housing 

Finance Corporation Ltd. & Ors. 
 
 
 

Sharmistha Ghosh  Raghav Shankar 

Sonali Jain-R1 

Chitra Rentala-R2 

Raunak Dhillon-R3 

Neeraj Balakrishnan 

24.  Comp. App. (AT) 

(Ins) No. 1097 of 

2019  

 

Mr. G. Eswara Rao 

Vs. 

Stressed Assets Stabilisation Fund & 

Anr. 
 
 

Mayank Jain Sidhartha Barua 

Praful Jindal-R1 

 

25.  Comp. App. (AT) 

(Ins) No. 961 of 

2020 
 

Kewaunee Labway India Pvt. Ltd. 

Vs. 

JBF Petrochemicals Ltd. 
 

 

Chirag Kher   Shiv Kumar Suri   

Nikita Thapar 

Prerna Wagh 

26.  Comp. App. (AT) 

(Ins) No. 1056 of 

2020 

 

Z-Com India Pvt. Ltd. 

Vs. 

Frontline (NCR) Business Solutions Pvt. 

Ltd. 

 

Partho Bhattacharya  Rajeev Narayan 

Tathagat 

27.  Comp. App. (AT) 

(Ins) No. 227 of 

2021 

 

Techengg Project Services & 

Equipments (India) Pvt. Ltd. 

Vs. 

Jayesh Sanghrajka & Anr. 
 

 

Apratim Animesh 

Thakur 

Tishampati Sen 

Riddhi Sancheti-R1 

& R2 

Anurag Anand 

28.  Comp. App. (AT) 

(Ins) No. 234 of 

2021 

 

T.S. Murali & Anr. 

Vs. 

Liquidator of Helpline Hospitality Pvt. 

Ltd.  

 

G.S. Mathur  Sameer Rastogi 

Sarvesh Kashyap 
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After rising of Court of Chairperson 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

   For Hearing 

29.  Comp. App. (AT) 

(Ins) No. 1468 of 

2019 
 
 

(PH) 
 

Aditi Bezbaruah 

Vs. 

Kamalesh Kumar Singhania & Anr. 
 

 

 

With 

R.B. Phookan P.K. Sachdeva 

Pranay Agarwal-R1 

Jitendra Kumar-R2 

P.K. Sachdeva-R3 

30.  Comp. App. (AT) 

(Ins) No. 1473 of 

2019 
 

(PH) 
 
 

 

Utpala Bezbaruah 

Vs. 

Kamalesh Kumar Singhania & Anr. 

R.B. Phookan P.K. Sachdeva 

  

 

 

 

  Copy to: - 

                                                                                                          By order of Hon’ble Chairperson 

1. Notice Board                          -sd/-  

2. Website: www.nclat.nic.in                                                          Registrar       

http://www.nclat.nic.in/

